FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

Aditus Mart Private Limited(Under sub-regulation (1) of regulation
36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS
1. [Name of the corporate debtor along M/s ADITUS MART PRIVATE LIMITED

with PAN/ CIN/ LLP No. U51909MH2019PTC320916

PAN :AARCA9082E

2. |Address of the registered office Shop No.6,JaswantiResidency,RehabBldg No.1,
Subhash Road,Kandivali (W) B/H Bhurabhai
Hall, Kandivali West, Mumbai,Kandiviai West,
Maharashtra, India, 400067

3. | URL of website www.aditusmart.com

4. | Details of place where majority of fixed ~ |Company has no fixed assets

assets are located

o

. | Installed capacity of main products/ Company is not operational.
services
6. |Quantity and value of main products/ This information shall be made available by RP, on|
services sold in the last financial year |request through mail: cirp.aditusmpl@gmail.com.

-

. | Number of employees/ workmen Nil (Company is not operational))

Further details including last available financial| This information shall be made available by RP,
statements (with schedules) of two years, lists| on request through mail:

oo

of creditors are available at: cirp.aditusmpl@gmail.com
9. | Eligibility for resolution applicants under section | This information shall be made available by
25(2)(h) of the Code is available at : RP, on request through mail:

cirp.aditusmpl@gmail.com
10. | Last date for receipt of expression of interest | 30-01-2025
11. | Date of issue of provisional list of 09-02-2025
prospective resolution applicants

12. | Last date for submission of objections to | 14-02-2025
provisional list
13. | Date of issue of final list of prospective | 24-02-2025
resolution applicants
14. | Date of issue of information memorandum, | 01-03-2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans |31-03-2025

16. | Process email id to submit EOI cirp.aditusmpl@gmail.com

SD/-
Manog' Kumar Mishra
Resolution Professional
IPR No. IBBI/IPA-001/IP-| P01152l20§’§lv280k129/‘1r?ggg
egn. No.
Date-31-Dec-2024 9 AFA Valid upto 31-Dec-2025

Place-Mumbai Address : 13-14, 2nd Floor, Dholakwala Building, Fort, Mumbai 400 001
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Maharashtra Women's Commission orders action on

Bhujbal's exclusion from cabinet an
internal NCP matter: Gogawale

Agencies
Mumbai, December 30

Maharashtra Minister and Shiv
Sena leader Bharat Gogawale stated
that the exclusion of Chhagan Bhujbal
from the cabinet is an internal matter of
the Nationalist Congress Party (NCP)
and not an issue for the ruling Mahayuti
coalition. Speaking to reporters on
Sunday, Gogawale emphasized that,
like its allies Shiv Sena and BJP, it is

within the NCP's discretion to select its
ministers.
"Others can't comment on this

issue. The exclusion of Bhujbal from
the council of ministers is the issue
of the NCP and not of the Mahayuti
coalition," he said.

Chhagan Bhujbal has accused NCP
President and Deputy Chief Minister
Ajit Pawar of preventing his induction
into the expanded cabinet of the BJP-
led government. The former minister
claimed that Chief Minister Devendra
Fadnavis had supported his inclusion
in the state cabinet.

Shaikh vrges Fadnavis to conduct BMC
elections hefore 7 March 2025

Agencies
Mumbai, December 30

Samajwadi Party (SP) leader and
Bhiwandi East MLA, Rais Shaikh,
wrote to Maharashtra Chief Minister
Devendra Fadnavis urging him to
conduct Brihanmumbai Municipal
Corporation (BMC) elections before
March 7, 2025. Shaikh, addressing
Deputy CM Eknath Shinde, expressed
concerns over the administration's
functioning, as the current BMC team
ended on March 7, 2022, and the

administrator is set to complete three
years in office by March 7, 2025.

Shaikh emphasized that the
absence of elected officials is
neglecting  citizens' issues and

mismanaging taxpayer money. “It is
not a matter of pride for democracy to
run the country's financial capital for
an extended period without elected
representatives,” he said. Shaikh
also highlighted the delay of Rs
8,000 crore in funds from the Central
government under the 15th Finance
Commission, which has been stalled
due to the lack of a functioning
municipal government.

Ministry of Railways: Year End Review 2024

By A Staff Reporter

Mumbai, December 30

In the quest to Vikasit

Bharat 2047, Indian
Railways  continued its
transformative journey

in the year 2024, paving
the way for a new era of
modernization and progress.
With a strong focus on
meeting world class travel
experience, boosting freight
efficiency, and adopting
advanced technologies, the
Railways has solidified its
role as a catalyst for national
growth. Modern stations,

state-of-the-art trains, and nation. Indian Railways Railways loaded 1,473
innovative safety systems achieved 6,450 km of MT of freight in 2024,
are reshaping the landscape complete track renewal, achieving a 3.86% growth,
of rail travel. Committed 8,550 turnout renewals, with EDFC and WDFC
to sustainability, the and raised speeds to 130 facilitating over 72,000

Railways is steadily moving
towards greener operations

while driving economic
development through
extensive infrastructure
upgrades and  capacity
building. This year has
reaffirmed its vision of
becoming a world-class
transportation network,
blending tradition  with

innovation to meet the needs
of a dynamic and evolving

kmph over 2,000 km in

2024. Indian  Railways
electrified 3,210 Rkm
in 2024, extending the

electrified BG network to
97% with renewable energy
capacity reaching 2,014
MW. A record 136 Vande
Bharat trains and the first
Namo Bharat Rapid Rail
were introduced, alongside
21,513 special train trips
during peak seasons. Indian

train runs. Work started on
1,198 stations out of 1,337
stations under Amrit Bharat
Station Scheme. 10,000
Locos being equipped with
Kavach safety technology,
9000 technicians trained and
bids invited for 15,000 Rkm.
Indian Railways’ heritage
sites, including 80 stations
and 78 structures, were
digitized, while festivals like
Ghum boosted tourism.

Prajakta Mali's complaint against BJP's Dhas

Agencies
Mumbai, December 30
The Mabharashtra State

Commission for Women (MSCW)
directed Mumbai Police on Monday
to take immediate action and submit
a report on actor Prajakta Mali's
complaint against BJP MLA Suresh
Dhas. Mali accused Dhas of making
inappropriate and defamatory remarks
that affected her personal and social
life, and she claimed that defamatory
content was circulated on social
media.

The MSCW confirmed receiving
Mali's complaint and initiated
action, urging the Mumbai Police
Commissioner to act swiftly. This
follows a meeting between Mali and
Mabharashtra Chief Minister Devendra
Fadnavis, where he assured her that

disrespect towards women would not
be tolerated.

On Saturday, Mali demanded
an apology from Dhas for dragging
her name into his political attack on
NCP minister Dhananjay Munde over
the Beed sarpanch murder case. She

called Dhas' remarks "derogatory"
and baseless, asserting that women,
especially actors, should not be made
soft targets. "Dhas' remarks linking me
to Dhananjay Munde are derogatory. I
had been to Parli for a cultural event,
an award function. Artists like me
travel to several cities to entertain
audiences. Why name just women?
Haven't male actors attended such
programmes organised by politicians?
Dhas has used my name for his selfish
interests," she said.

Mali also demanded action
against those circulating fake video
clips about her. The Beed sarpanch
murder, linked to an extortion attempt,
remains under investigation, with four
arrests made so far. A political dispute
continues over Walmik Karad, an
accused in the case who is reportedly a
close aide of MLA Dhananjay Munde.

Mumbai Police constable assaulted in Kurla

Agencies
Mumbai, December 30

A police constable in Kurla
was assaulted by Abbas Habib
Merchant (37) in retaliation
for action taken against his §
autorickshaw. Merchant has been
booked for obstructing a public
servant from performing their §
duties.

The
after

occurred
Avinash

incident
Constable

Jadhav, attached to the Kurla
Police Station, acted against
Merchant's  autorickshaw  on
December 26. Upset by this,
Merchant filmed Jadhav while
he was penalizing individuals
for smoking in public. When
Merchant was asked to visit
; the police station regarding the
' matter, he assaulted Jadhav,
causing minor injuries. A case
has been registered, and further
investigation is ongoing.

Shivani Sahitya Manch orgunises memorable
poetry evenmg in Mumbai

By A Staff Reporter
Mumbai, December 30

Mumbai's leading literary
organization ‘Shivani Sahitya Manch’
organized a memorable poetry evening
in Sharma Bhavan premises in
Chembur.

In this poetry evening, various
poets and poetesses presented their
selected poems under the elegant
anchoring of senior poet Pawan Tiwari.
Among the participating senior poets

Alka Pandey, Shobha
Swapnil, Promila Shukla, Alka Sharar,
Geeta, Madhu Shringi, Prabha Sharma,
Lata Tejeshwar, Suman Saraswat and

of Mumbai,

Lakshmi Yadav were mainly included.
The event was presided over by famous
lyricist Arvind Rahi.

The presence of senior journalist
Anil Galgali, popular for his unbiased
journalism and authentic social service,
gave a different height to the seminar.
Bina Halikar, who was present in the
seminar, expressed her gratitude to
everyone. In the end, the convener
of the poetry event, Pramila Sharma,
expressed her gratitude to all the
participating poets.

I ——— N ew Delhi.

Students have
levelled
allegations of
irregularities in the
examination, the
poor quality of the
question paper,
and the similarities
between the
questions in the
exam and model
papers from

coaching
institutes.

NEW DELHI. Opposition parties
on Sunday launched a scathing
attack on the Nitish Kumar
government after police lathi-
charged protesting Bihar Public
Service Commission (BPSC)
aspirants, who are demanding a re-
examination of the 70th BPSC
preliminary exams.Leaders from
Opposition parties, including the
Rashtriya Janata Dal (RJD), the
Congress and the Aam Aadmi

surrounding the 70th Combined
Preliminary Exam of the Bihar |
Public Service Commission §
(BPSC) is assuming critical
proportions with every passing day.
Students have levelled allegations
of irregularities in the examination,
the poor quality of the question
paper, and the similarities between
the questions in the exam and model
papers from coaching institutes.
They are, therefore, demanding a complete Key developments so far

cancellation of the exam and a re-conduct of The controversy surrounding BPSC's 70th
the examination.Opposition parties such as
the Rashtriya Janata Dal (RJD), Congress,
CPI (M-L), and Jan Suraaj are supporting
the students'
government for jeopardising the future of
BPSC has rejected these
allegations, calling them "irrational" and has
appealed to students to focus on preparing
for the main exam.

students.

The controversy |,

demands, slamming the

Combined Preliminary Exam, which began
on December 6, 2024, continues to be a topic
of discussion. The advertisement for this
exam was released in September 2024, and
483,000 candidates applied, out of which
325,000 appeared for the exam.The exam
was conducted for 2,031 positions,
including 200 SDMs, 136 DSPs, and other
gazetted officer posts, making it one of the

exam at one centre. If the paper had
been leaked, then why is the exam
being cancelled only at one centre?
It is a kind of normalisation. That is
why students are protesting for the
re-examination. I also support this,"
he said.

RJD's INDIA bloc partner Congress
echoed Tejashwi Yadav and
slammed the Bihar government for
the "merciless" action against the
students, sharing a video of the

December 13: A disturbance occurred at the
Bapu Pariksha Parisar (Bapu Examination
Complex) in Patna, where the question
papers were delayed. As a result, BPSC
decided to re-conduct the exam for 12,000
candidates from this centre on January 4,
2025.

December 18: Protests intensified at the
Gardanibagh protest site, with students
demanding the complete cancellation of the
exam. The protest still continues.

Leave ego aside: Opposition slams Bihar
government after aspirants lathi-charged

National News
Explainer: Key Events I.eudmgTo BPSC 70th Exam Protest

Beed murder mai

largest vacancies in recent years.The

preliminary exam was held on Agencies
December 13, 2024, between 12 PM  Mumbai, December 30
and 2 PM, with candidates answering

The Sarpanch  murder

150 questions on general knowledge.

' Timeline of events:

December 6: Students raised concerns
about normalisation, accusing BPSC of
introducing the practice. BPSC
dismissed these allegations, calling
them "rumours," stating there were no
plans for normalisation.

case in Beed is taking new
twists, with the main accused,
Walmik Karad, still absconding.
The Beed police are actively
searching for him, tracing his
phone's last location to Ujjain,
Madhya Pradesh. Before his
phone was switched off, Karad
uploaded a photo on social
media showing himself with
security personnel and police.
Since the investigation was
handed over to the CID, Karad
has gone underground. Despite
rumors of his arrest in Pune on
December 29, both the CID
and Pune police have denied
it. CID is conducting raids to
locate him. The viral photo has
raised questions about the Beed

n accused Walmik

Karad absconding

Police's handling of the case.
Opposition parties allege

involvement of Dhananjay
Munde's associates in the
murder, but OBC Federation
leader ~ Babanrao  Taywade
refutes this. He states that if
Munde is proven guilty, action
should be taken, but there is
no evidence linking him to
the crime. Taywade suggests a
conspiracy to defame Munde
and emphasizes that he is not
guilty of the murder.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

Aditus Mart Private Limited(Under sub-regulation (1) of regulation
36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. [Name of the corporate debtor along
with PAN/ CIN/ LLP No.

M/s ADITUS MART PRIVATE LIMITED
U51909MH2019PTC320916
PAN :AARCA9082E

N

. |Address of the registered office

their demands," it added.Meanwhile,

Shop No.6,JaswantiResidency,RehabBldg No.1,
Subhash Road,Kandivali (W) B/H Bhurabhai
Hall, Kandivali West, Mumbai Kandiviai West,
Maharashtra, India, 400067

AAP Rajya Sabha MP Sanjay Singh

w

. | URL of website

www.aditusmart.com

called the whole fiasco an example of the
"dictatorship of the autocratic

~

. | Details of place where majority of fixed
assets are located

Company has no fixed assets

o

. | Installed capacity of main products/

government”, saying that this was not :
services

Company is notoperational.

expected from someone like Chief
Minister Nitish Kumar.

6. |Quantity and value of main products/
services sold in the last financial year

This information shall be made available by RP, on
request through mail: cirp.aditusmpl@gmail.com.

Deadly lathi-charge by police on BPSC

~

. | Number of employees/ workmen

Nil (Company is not operational))

©

candidates. The treatment like animals to
the youth who have been on hunger strike

. | Further details including last available financial
statements (with schedules) of two years, lists|
of creditors are available at:

This information shall be made available by RP,
on request through mail:
cirp.aditusmpl@gmail.com

for many days is an example of the 9.
dictatorship of the autocratic government.

Eligibility for resolution applicants under section
25(2)(h) of the Code is available at :

This information shall be made available by
RP, on request through mail:
cirp.aditusmpl@gmail.com

Party (AAP) were among the
people slamming the Bihar government

protesting students.Former Bihar Deputy
Chief Minister Tejashwi Yadav called the
police action on protesting BPSC
aspirants "painful" and condemned it.

"It is very painful how BPSC aspirants
were beaten up by the police. Many
people are badly injured in this. We
condemn this. The visuals that have
surfaced are painful. [ am a young man
and can understand their situation," the

Gandhi

RJD leader said in a video statement on
Sunday.
for the use of force against thousands of On Sunday, lathi-charged and used water

cannons to disperse thousands of
protesting BPSC aspirants at Patna's
Maidan. The students were
demanding a re-examination of the 70th
BPSC prelims.Tejashwi Yadav also
raised questions over the BPSC for
cancelling the preliminary exam for just
one centre, where the alleged paper leak
took place."On December 15-16, the
BPSC announced the cancellation of the

incident."Watch this video. First,
the Bihar government used water
cannons on the youth in the intense cold
and then used lathi-charge mercilessly.
The police did not spare anyone. They
just kept raining blows with batons," the

Congress posted on X.

"Unemployed youth in Bihar have been
protesting against the rigging in BPSC
exams for several days,
government is not ready to listen to them.
The government should leave its ego
aside and talk to the youth and accept

you’n

but the

Nitish ji, who was born out of the student 0

movement. This was not expected from .

Sanjay Singh wrote on X and
posted a video of the lathi-charge.

He demanded from the Bihar government 13.
that it resolve the demands of the students,
stressing that the "country will be run not
by sticks but by dialogue and the m
Constitution".Also, Prashant Kishor, the s
founder of the Jan Suraaj Party, also
extended his support to the protesting
students and called for an end to systemic
corruption in Bihar's examinations.

Last date for receipt of expression of interest |30-01-2025

Date of issue of provisional list of
prospective resolution applicants

09-02-2025

provisional list

12. | Last date for submission of objections to

14-02-2025

resolution applicants

Date of issue of final list of prospective

24-02-2025

14.| Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

01-03-2025

.| Last date for submission of resolution plans |31-03-2025

. |Process email id to submit EOI

cirp.aditusmpl@gmail.com

Date-31-Dec-2024
Place-Mumbai

Address : 13-14, 2nd Floor, Dholakwala Bulldlng Fort, Mumbai 400 001

SD/-

Manotl Kumar Mishra

Resolufion Professional

Aditus Mart Private Limited

IP Regn. No. IBBI/IPA-001/IP- P01152/2018 2019/11902
AFA Valid upto 31-Dec-2025
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PUBLIC NOTICE

I, Badrunnisa Khan, have lost
my Flat Share Certificate No.
6, representing 5 shares (Nos.
26 to 30). If found, please
contact 9867762598. It is
hereby declared null and void

unless returned within 15 days.

TFgeret gimrarer JegrT (e
no: Z3198004 issued at Thane
on 06/05/2015) @aaH fam
MHE: D/301, Crown Building,
Viva Gokul Complex, Gokul
Township, Bolinj, Virar West,
Dist: Palghar 401303, 31941 9H
qehplel Jaed o
a4 e et ST
e R @

ST

HHAT i FHI, T, HTE %, ¥ERY, Wi .
Yo, TS 3. &, 5 Eﬁ,mmﬁ)g&ixooob\g,
(ATYR A et S HATHI S,

1) fetish 26 e £33y TSl U STfdarg I
ST T E, S o s TS (@

T WRITEA R ST
A ¥4 oTR.
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PUBLIC NOTICE

Notice is hereby given that SMT. AYYAPANKAVU ANANTHIER
SARASWATHI and MR PALGHAT SUBRAMANIAM ANANTHNARAYAN
were/are the exclusive owners and the bona-fide members of the “Highway
Milton Co-operative Housing Society Ltd.,” having, address at Bansi Nagar,
Kulupwadi Road, Borivali [East], Mumbai-400066; and holding Flat No.51, B-
Wing, Fifth Floor having Share certificate No.44, Member's Register No.44 for 10
shares of Rs.50/- each vide distinctive Nos. 431 to 440 in the building of the

NOTIGE s hesy gn by my et i respestof Pt NoCI304 an e f
36.21sq mirs (Buit up area) in

the Buiding knwn as Saiyam vaner Wing B & C, Phase-|, bdg. 006 in SeclorV and

Society known as *Satyam Tower Buiding no. 6 Co-Op. hsg. soc. L., Constucted on

lend bearing Surwy 0. 260, issa no. Part, area admeasum\g 7760 00 HR and survey

0. 260 Hiss:

sqmtrLying bewlg and sttt vlag: Niomor, o vM o Pagha, he said
c

Rafique M. Shah vide registered Agreement br sde exemled on dated 10/12/2013 and
registered on dated 11/12/2013 vide registered under doc. no. VS-4/5309/2013, The said
Flat Owner Late M. Rafique M. Shah expired on dated 16/07/2023, and his wife Kamar

d d theirlegal heir namely Mr. Kaim

Mohammed
M Irfan

, M. Saim Ahmed

in respect of the said Flat. Furher said legal hres enlered info entered ino regisered
Release deed execuled and registered on cated 11/07/2024 ide regisered under doc.
0. VK
Rafique Muniuleg Shah through his power of atiomey holder Mr. Saiim Ahmed

Mohammed Refique Shh and M Salim Ahmed Mohammed Refique sheh slo Refigue
Munitlaq Shah (The Releasor) and M:. Ifan Mohammed Rafique Sheh sio Rafique
Muniulaq Sheh (Releasee), as per the said release deed M. Iran Mohammed Rafique
Shahis the 100 % ownerofsaid o
sell the said flat to M. Ay and Mrs. Rika Soni. Also, the said owner Mr. Ifan
Mohammed Refique Sheh hereby dedare that i the regisered Release deed execuled

and regstred on dated 11/07/2024 the niame of the “Kamar Jahan wrongly mentoned
“Qumar Jahar, s typographical mistake ony

Further confimed you thet Kalim Mohammed Refique shah has executed unvegisered
notarized POA dated 13022024 nfavor of M. Saim Ahmed Mohammed Rafique Shah
hrough which M. Salim Amed Mohammed Refique Shah for himself and for Kaim
Mohammed Rafique sheh has executed registered release eed dated 1110712024 in
favoroffan Mohemmed Rafique sheh

Al person's having caim againstor i respect of th said latproperty or any part thereof
by way of sale, exchange, morigage (equiabl,registered, Legal hers or ohervise), git,
trust, inhertance, family arangement, maintenance, bequest, partnership, possession,
lease, subrease, tenancy, license, lien, charge, pledge, easement or othenvise
howsoever are hereby requested to ol the same i wring to me / us with supportng
documentary evidence as te address mentioned herei below within 14 days from the
date hereof, faiing which the laim or lams if any of such person or persons wil be:
considered o have been waived and/ or bandoned. D. 5. TIWARI
Date: 31/1212024 (Advocate High Court)

Branch: - Shop No. 19, Akanksha Tower,
Nallasopara (E), Tal.-Vasai, Dist.-Thane

PUBLIC NOTICE

Notice is hereby given that Anwarali
Bachubhai Jasani, the owner of Flat No.
'52', Bldg. No. A/2, on the Fifth floor in the
building known as Broadway Avenue,
society known as Broadway Avenue Al &
A2 C.H.S. Ltd., RN.A. Complex, Shanti
Park, Mira Road (E), Dist: Thane (Said flat)
expired on 10/01/2008. On behalf of my
client, Mrs. Sakkarkhanu Anwarali Jasani
w/o. Late Anwarali Bachubhai Jasani, the
undersigned advocate hereby invites
claims or objections from other heir/s or
claimant/s or objector/s for the transfer of]
the shares and interest of the deceased
member in the said flat within a period of 14
days from the publication of this notice,
with copies of proofs to support the
claim/objection. If no claims/objections are
received within the period prescribed
above, my client shall be at the liberty to
deal with the shares and interest of the
deceased member in the manner she deems
fit.

Place: Mira Road, Thane Sd/-
Date: 31/12/2024 L
A. Karimi

Advocate High Court

004, B-31, Amrapali Shanti Nagar,

Sector 11, Near TMT Bus Stop,

Mira Road East, Thane 401107
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Place: Mumbai
Date: 31/12/2024

society. Further SMT. AYYAPANKAVU ANANTHIER SARASWATHI was
expired intestate on dated 12/06/2015 at Mumbai and her husband namely MR.
P.V. SUBRAMANIAM IYER was already expired and left behind 1] MR.
PALGHAT SUBRAMANIAM ANANTHNARAYAN [son] 2] MRS.
RAJLAKSHMI RADHAKRISHNAN [married daughter] 3] MR.
RADHAKRISHNAN SUBRAMANIAM IYER [son] as the Legal heirs as well as
representatives of the above said deceased persons. Therefore, all the above said
legal heirs are holding the undivided shares of the said deceased person/s in
respect of the said Flat premises. Hence 1] MR. RADHAKRISHNAN
SUBRAMANIAM IYER 2] MRS. RAJLAKSHMI RADHAKRISHNAN have
executed the 'Deed of Release' dated 30/08/2024 in favour of their brother namely
MR. PALGHAT SUBRAMANIAM ANANTHNARAYAN before the Joint Sub
Registrar Borivali-2 with assurances, Mumbai bearing registration No. BRL-2-
15143-2024 and thereafter the said MR. PALGHAT SUBRAMANIAM
ANANTHNARAYAN was the sole and the exclusive owner and the bona-fide
member of the said Flat premises. Further the said MR. PALGHAT
SUBRAMANIAM ANANTHNARAYAN have sold, transferred, assigned and
surrendered his all shares, right, title and interest in favour of/to MR. SAMEER
SHAMRAO SHINDE as executed by way of 'Sale Deed' dated 30/08/2024 before
the Joint Sub Registrar Borivali-2 with assurances, Mumbai bearing registration
No. BRL-2-15144-2024. That the said MR. SAMEER SHAMRAO SHINDE
hereby invites claims or objections from the other legal heirs or other
claimants/objector or objectors in respect of the said Flat within a period of 15
days from the publication of this notice, with copies of such documents and other
proofs in support of his/her/their claims/objections for the same. If no
claims/objections are received within the period prescribed above, then the said
MR. SAMEER SHAMRAO SHINDE may proceed to transfer his name as sole
owner in the record of the concerned Society as per the Bye-Laws for the same.

Shop No.4, Devji Vesta Chawl, S.V. Road,
Ambawadi, Dahisar [East], Mumbai-400068;

ADV. RAJESH S. YADAV
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[| Change Of Name

[l Change Of Name

[ Change Of Name

[l Change Of Name

[l Change Of Name

[l Change Of Name

[ Change Of Name

[l Change Of Name

HAVE CHANGED MY |

HAVE CHANGED MY |

HAVE CHANGED MY |

HAVE CHANGED MY

I HAVE CHANGE MY NAME |

HAVE CHANGED MY

I HAVE CHANGED

MY NAME FROM
VISHWAKARMA
ANILKUMAR
ABHIMANPRASAD. TO
VISHWAKARMA ANIL
ABHIMANPRASAD AS
PER DOCUMENTS

FROM SHAGUL NAME FROM NAZMA NAME FROM LALMANI NAME FROM SUPRIYA TANVEER SAYYED TO NAME FROM ALI AZGAR
MOHAMMED KHAN TO NAZMA TO LALMANI SITARAM VINODBHAI MAROLIA TO TANVEER SALAUDDIN TO ALI ASGER SHABBIR
TO SHAHUL FIROZ KHAN AS PER VISHWAKARMA AS PER SUPRIYA BHAVIN DAS AS ANSARI AS PER BADSHAH AS PER

HAMEED IBRAHIM AS PER DOCUMENTS DOCUMENTS PER DOCUMENTS. DOCUMENTS DOCUMENTS
MY DOCUMENTS. | HAVE CHANGED MY I HAVE CHANGED MY | HAVE CHANGED MY I HAVE CHANGED MY | HAVE CHANGED MY
HAVE CHANGED MY NAME FROM FEROZ NAME FROM JOSEPH NAME FROM SUPRIYA NAME FROM NEELAM NAME FROM SYEDA
NAME FROM RIZWAN M ISMAIL KHAN TO FIROZ MANUEL PEREIRA VINOD MAROLIA  TO GAURAVKUMAR SHAISTA FARNAZ
SHAFI PATEL TO RIZWANA ISMILE KHAN AS PER TO JOSEPH MANVEL SUPRIYA VINOD KUMAR JAIN TO NILAM DEVI SYED MANZOORUDDIN
YASIN PATEL AS PER DOCUMENTS PEREIRA AS PER MAROLIA AS PER GAURAVKUMAR JAIN AS BIYABANI TO  SHAISTA
GAZETTE NO.M-23139151. DOCUMENTS DOCUMENTS PER MY DOCUMENTS FARNAZ ZAKER SIDDIQUI

I HAVE CHANGED MY AS PER DOCUMENTS
HAVE CHANGED MY NAME FROM MASUMA I HAVE CHANGED MY | HAVE CHANGED MY I HAVE CHANGED MY

NAME FROM ISHWAR KHAN TO MASUMA NAME FROM RANI NAME FROM HIMANSHU NAME FROM TAIYAB ALI I HAVE CHANGED MY
MANSARAM MODI TO FIROZ KHAN AS PER CHANDUMAL GURDASANI KUMAR TO HIMANSHU SHOUKAT ALl MANSURI NAME FROM  SIDDIQUI
ISHWAR MANOJ MODI AS DOCUMENTS TO KAVITA SHANKER RAMESH MALANI AS PER TO TAYABALI SHAUKAT ZAKER KHAZI SALEEM
PER DOCUMENTS | HAVE CHANGED KUKREJA AS PER MY DOCUMENTS ALl MANSURI AS PER MOHIUDDIN SIDDIQUI TO
HAVE CHANGED MY MY NAME FROM DOCUMENTS | HAVE CHANGED MY DOCUMENTS ZAKER ' KHAZ SALEEM

MOHIUDDIN SIDDIQUI AS

I HAVE CHANGED

MY NAME FROM
KANHAIYALAL
SHANKERLAL PATWA
TO KANHAILALJI
SHANKERLALA PATVA
AS PER DOCUMENTS

| HAVE CHANGED
MY NAME FROM
NILANJANAKUMARI
KANHAIYALAL PATWA TO
NILANJANA  SURENDRA
SALGIA AS PER
DOCUMENTS

NAME FROM AJAYKUMAR | | MOHAMMED FAHAD KHAN | HAVE CHANGED MY | [NAME FROM AMRIT| [I HAVE CHANGED MY | |pERDOCUMENTS

TO  AJAY| |TO MOHAMMED FAHAD [ | NAME FROM JAIBUNNISA [ | CHUNILAL JAIN| | NAME FROM ANSARI
KAMALKANT MEHTA AS | |FIROZ KHAN AS PER|[ | RSHAIKH TO JAIBUNISSA| | TO AMRITKUMAR | [ MOHAMED ARIF [ |1 HAVE CHANGED MY
PER DOCUMENTS DOCUMENTS RAJJAK SHAIKH AS PER [ | CHUNILAL JAIN AS PER| |MOHAMED AYYUB TO| |NAME FROM  SALEEM
oave onances wv | T have onanceD wv| |DOCUMENTS DOCUMENTS. MOHD ARIF_ANSARI AS | | KHURSHEED  SIDDIQUI
FROM AMRIN | [NAME FROM AAMASH IWE FATHER JAVED | [I HAVE CHANGED MY — MOHAIUDDIN  SIDDIQUI

DIVEKAR | | MUHAMMED SUHAIB [ | FAROOQUI AND MOTHER | | NAME FROM NAGENDER [ |1 HAVE CHANGED MY | | ASPER DOCUMENTS

TO AMREEN JAMEER | |BHIKAN TO AAMASH | | TAHSEEN JAVED [ | PARAKH TO NAGENDRAA [ | NAME FROM MOHAMED
DIVEKAR AS PER MY [ |SUHAIB BHIKANAS PER | |FAROOQUIHAVE CHANGE [ |PARAKH AS PER MY [ |AYYUB TO MOHAMMED [ || HAVE CHANGED MY
DOCUMENTS MY VALID DOCUMENT MINOR DAUGHTER NAME | | DOCUMENTS AYUB ANSARI AS PER| |NAME FROM SW KHATTA
FROM IQRA MOHD JAVED DOCUMENT BANO TO  KHATOON

HAVE CHANGED MY |

HAVE CHANGED MY

I HAVE CHANGE

MY

I HAVE CHANGED MY
NAME FROM SURENDRA

KUMAR  SALGIA TO
SURENDRA MANMAL
SALGIA AS PER
DOCUMENTS

I HAVE CHANGED

MY NAME FROM
MALLESHWARI
KRISHNAMURTHY
PITTALATO NEHA
SURYASHEKHAR
CHITTIMALLE AS PER
DOCUMENT.

I HAVE CHANGE MY
NAME FROM AKHLAQ
ABDUL SATTAR SOGE
TO AKHLAQUE AHMED
ABDUL SATTAR SOGE AS
PER DOCUMENTS

NAME FROM AMBARIN NAME FROM  YASH EQ\F/{I?DOCI):L;\IROOT(?UI 'Qig‘ NAME FROM MEHMOODA | HAVE CHANGED MY EES%%E‘L'JZ“MN?QAN AS
ABDUL HAMID HASWARE NISHAKANT TANDEL PER DOCUMENTS TO MAIMUDA AS PER NAME FROM MOHD
TO AMREEN JAMEER TO YASH NISHIKANT DOCUMENTS KAMAR  NASURUDDIN | HAVE CHANGED MY
DIVEKAR AS PER MY TANDEL,AS PER MY VALID | HAVE CHANGED MY SHAIKH / QAMRUDDIN NAME FROM RIYASAT ALI
DOCUMENTS DOCUMENT NAME FROM  SANDIP L';gﬁ?:ﬂﬁgg"ggmlﬁ MOHAMMED NASIRUDDIN NEWSHAD ALl SHAIKH/
e ooz | [ e omers ] |G, o o | |ASOH SUOOSINA | |0 o ok || st wlei
FROM SUFYAN NAME FROM MOHAMED AS PER DOCUMENTS TO SHAINOOR BANU DOCUMENTS ALI NAUSHAD ALI SHAIKH
HUSAINMIYA PARKAR TO RAFIQUE ZAKARIYA TO VASIM KHAN AS PER oS PER DOCUMENTS
HUSSAINMIYA MOHAMMED  RAFIQUE | HAVE CHANGED MAHARASHTRA GAZETTE | HAVE  CHANGED
PARKAR AS PER MY ZAKARIYAAS PER MY MY NAME FROM NO.(M-24171847) MY NAME FROM | HAVE CHANGED MY
DOCUMENTS VALID DOCUMENT NOORAFSHAN TAE CrANGED v PARVEENBEE TO NAME FROM NASHIYAL
GAYASUDDIN TO PARVIN MOHAMMED BEGUM ABDUL MAJEED
LA':'(A,}I’EN?EHQSSSID :\IAK‘A/EVEFR%T\AANGESDUNﬁX NOORAFSHAN L“\QMED iAROOH'\g A'?{'\‘((Cé KAMAR SHAIKH AS PER TO  NASHIYAL RIYASAT
REBATIRAMAN PAHILAJRAI KRIPLANI TO '\KASX',\/,\MA“QEEEARSHFAQUE KHAN TO RIYAZ AHMED DOCUMENTS S'E,'CS,\","/E',\',(THS AS PER
BHATTACHARYA LATA SUNDER KHATRI AS DOGUMENTS MOHAMMED AYYUB KHAN

TO REBATIRAMAN
BHATTACHARYYAAS PER
DOCUMENTS

PER DOCUMENTS

AS PER DOCUMENTS

I HAVE CHANGED MY

NAME FROM  SHAIKH
MAKHDOOM TO MAKTUM
GANI SHAIKH AS PER
DOCUMENTS

| HAVE CHANGED
MY NAME FROM
MUBASSHARA REHMAN
FAIZUR REHMAN SHAIKH

TO MUBASSHARA
ABID KHAN AS PER
DOCUMENTS

| HAVE CHANGED MY
NAME FROM BHOLENATH

MANIPRASAD  JAISWAR
TO BHOLENATH
MANIPRASAD AS PER
DOCUMENTS

| HAVE CHANGED MY
NAME FROM FAIYAZ
AHMED TO FAIYAZ
AHMED SHAIKH AS PER
DOCUMENTS

| HAVE CHANGED MY
NAME FROM RAFIUDDIN

FAIYAZ ~AHMAD TO
RAFIUDDIN FAYYAZ
SHAIKH AS PER
DOCUMENTS

I HAVE CHANGED MY
NAME FROM SAEEDA
MAHAMAD SHAIKH TO
SAYEEDA MAHAMAD
SHAIKH AS PER
DOCUMENTS

I HAVE CHANGED MY
NAME FROM JAMILABEE
TO JAMILA FARHAN KHAN
AS PER DOCUMENTS

| HAVE CHANGED MY
NAME FROM ANANTA
PRASHANT KUMAR
CHAKRAVORTY TO
ANANTA PRASHANT
CHAKRAVORTY AS PER
DOCUMENTS

STfeRTd it
uRalt widt
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